
Shri Abu Hussen, 

Behind RPF Quarters, 
Ma fat ia para 
Rukhadia Rly Colony, 
Rajkot 	 Applicar'jt 

Advocat 	Shri B.B. Gogia 

Versus 

Union of India 
Through : General Manager 
Shri P.E V. VAIL EESWARAN 
Western Railway, 
Bombay. 

D/jsjonal Railway Managqr, 
Shri N.C. BINLLISH 
Western Railway, Rajkot. 	 Respondents. 

Advocate 	Shri B.R. Kyada for 

ORAL J U D G E M E N T 

In 

L2a_ 
In 

O.A. 	315 of 1988 	Date 1-2-1992. 

Per Hon'ble Shri N.V,Krjshnan 	Vice Chajrman 

The learned Counsel for the respondents submits 

that reply to the Annexure A-2 representation dated 27-5-1992 

of the applicant regarding the compliance of the judgement 

in O.A. 316/88 was commnicated to the applicant on 30-9-992 

and a copy has been served to the applicant. We have heard the 

reply Eead over today. We are satified th:t the direction given 



in the original order has been complied with. Therefore, this 

contempt application is closed and the notices served on the 

respondents is discharged. 

The learned Counsel for the respondent is directed to 

file a copy of the reply dated 27-5-1992, to complete the 

records. 

(R.C. Bhatt) 	 (N.V.Krishnari) 

Member (J) 	 Vice Chajman'. 


